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Loss of equipment, machinery and
coal due to Fire in Shankarpur
Colliery

x1580. SHRI K. M. MADHUKAR:
Will the Minister of ENERGY
AND IRRIGATION AND COAL be pleased

to state

(a) what was total loss of equipment,
machinery and coal as a result of fire
in Shankarpur colliery which was sealed

off on 18t January, 1979;

(b) whether Director General of Mines
safety pointed out great lapses on the part
of managen ent and senior officers which
resulted in fire;
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(c) whether management also appoint—
ted an Enquiry Committee toinvestigate
into the causes and fix responsibility ;

(d) if replies to questions (b) and (c)
are affirmative, details of the findings
of DGMS and ‘Enquiry Committee
including names of officers co ncerned
and if so, when;

(¢) whether any action has been taken
against the officers, and if not, reasons
for delay; and

(f) when the departmental action against
officers is likely to be completed ?

THE MINISTER OF ENERGY AND
IRRIGATION AND COAL (SHRI
A.B.A. GHANI KHAN CHAUDHURI);
(a) to(f). Theinformation is being collec—
ted and will be laid on the Table of the
House.

Number of persons killed and
injured in accident at Bhanora
Colliery under Eastern Coal
Fields Limited

1581. SHRINARAYAN CHOUBEY :
Willthe Minister of ENERGY AND IRRI-
GATION AND COAL be pleased to  state:

(a) how many persons were killed and
injurred in the accident atBhanora colliery
under ECL on October 9, 1979;

(b) whether it is a fact that Director
General of Mines Safety after an investi—
gation pointed out to the Government
and management about serious violations
of Mines Act and Regulations by the
senior officers which led to death of
many persons;

(c) if so, details thereol and violations
of safety laws as pointed out to the DGMS;

(d) whether any action has been taken
by the ECL management against officers
of the Bhanora Colliery and if so, details
thereof; and

(e) if not, reasons thereof?

THE MINISTER OF  ENERGY
AND IRRIGATION AND COAL (SHRI
A.B.A. GHANI KHAN CHAUDHURI):
(a) Five persons were killed and five
persons were injured in the unfortunate
accident at Bhanora colliery on gth Octo-
wy X979‘

(b) and (c) . Yes, Sir. DGMS have
pointed out the violations of the following





